
BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

IN 

ORIGINAL APPLICATION NO. 425 OF 2023 
 

IN THE MATTER OF: 
DEEPIKA KHARI              …APPLICANT 

Versus 

STATE OF U.P. & ORS.                …RESPONDENTS 
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Additional Affidavit on behalf of Respondent No. 1 – Ministry of 

Environment, Forest & Climate Change (MoEF&CC). 
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THROUGH 

 
SUHASINI SEN 

(COUNSEL FOR MOEF&CC) 
R289B, LGF, GREATER KAILASH-I 

NEW DELHI – 110048 
TEL- +91-9650096066, +91-9953049776 

suhasini@rschambers.net 
office@rschambers.net 

New Delhi 

Date: 07.07.2026 
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